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needs of the passengers. The Kannur Airport which started operations on December
9, 2018, handled one million passengers within the first ten months, operated 50 daily
services and 65 international services per week and was among the top ten airports in
India, used by most international passengers in August and September, 2021. Yet,
recently, there has been a sharp decline in the number of passengers and operating
airlines. To increase the revenue of the airport and make it profitable, more flight
services were necessary. As of now, there are few direct airline services from the
airport. There is not even a single direct flight that connects Kannur Airport with New
Delhi. The airport serves 4 districts of Kerala - Kannur, Kasaragod, Wayanad and
Kozhikode and caters to passengers from Karnataka and Tamil Nadu. The
development of the airport would certainly contribute to the economic growth and
industrial development of the region. If the airport gets ‘Point of Call Status’, many
international airlines can start direct services from Kannur. This will be a huge relief to
the airport and the needy passengers. The strategic location and state-of-the-art
infrastructure offer enormous opportunities for the airport to act as a vital connectivity
point. Enhanced connectivity would reflect in the growth of tourism and related
industries also. Therefore, | request the concerned Minister to address these issues
and save the airport from an existential crisis. Thank you.

THE VICE-CHAIRMAN (SHRI RAJEEV SHUKLA): The following hon. Members
associated themselves with the matter raised by hon. Member, Shri Sandosh Kumar
P: Dr. John Brittas (Kerala), Dr. V. Sivadasan (Kerala), Shri P. Wilson (Tamil
Nadu), Shri Niranjan Bishi (Odisha), Dr. Sasmit Patra (Odisha), Dr. Kanimozhi NVN
Somu (Tamil Nadu), Shri M. Mohamed Abdulla (Tamil Nadu), Shrimati Jebi Mather
Hisham (Kerala) and Shri Haris Beeran (Kerala).

Demand for infrastructure development, regular staffing and digitisation of post
offices in Odisha
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THE VICE-CHAIRMAN (SHRI RAJEEV SHUKLA): The following hon. Members
associated themselves with the matter raised by hon. Member, Shri Muzibulla Khan:
Dr. Kanimozhi NVN Somu (Tamil Nadu), Shri M. Mohamed Abdulla (Tamil Nadu)
and Dr. V. Sivadasan (Kerala), Shri P. Wilson (Tamil Nadu), Dr. John Brittas
(Kerala), Shrimati Sulata Deo (Odisha), Shri Sujeet Kumar (Odisha) and Dr. Sasmit
Patra (Odisha).

Now, Dr. Bhim Singh. He was not here earlier. But he has sent a request that
he is back.

Demand for establishment of Extremely Backward Classes Finance and Development
Corporation

1. W Rig (fER): #8iqy, fest a7 e 9gd 991 ot 2, foras =it IR axres
I BT 81 PO Sl 3 Bl fUes! g &1 3d ISl g &l SI-dT H iz
el : WiTBR AR, BIABR, TRIDR, RIUDHR, TS TAT FHTS DI AT DI
Tl T efireT 21 Ta=ie & vfd 99 Sal-dREM! df WATT I UMl 6 SR BR
T RIUdR U: §6R 81 T &1 K19 S B I 319+ Bofl 19T F 991 o, S0
31 Wef g oifl 81 d TPt HOIGR a1 T &1 BN IR Iab! 37ereh A3l 9
AT 8, A1 & IADT SRISHRT 91 51 ST gheg qAT BV YR 37ereh I3 qe+1
A Wt 1Y 319 HH B ST & 71 e I8 & fob afedl 9 e} 81 &) ok vd Sifea
AT vl & RreR B a3 & 57 o &I fasm & U9ty 9201 dof-dREI
D RITAAT 7 SRISHTR IR SIS WY J 97 7 f&am 2

31 IRHR A ARY ¢ o fUBS I & AN B FTeld R TAT 7 ATHIT
AT PR AN g7 & [THT & oIy IRBR I sl a3 f9d vd e Frm
DI FES B AR T Y A UsST a7 o<1 Td [Ih -1 1 A0+ v, S 31
oS a7 & S@ME & B BT 3794 B H of, dTfdh S a7 BT M fIHrT B Fh |

THE VICE-CHAIRMAN (SHRI RAJEEV SHUKLA): The following hon. Members
associated themselves with the Special Mention made by the hon. Member, Dr. Bhim
Singh: Shri Ram Chander Jangra (Haryana), Dr. Sasmit Patra (Odisha), Dr. Anil
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